HIGH COURT OF CHHATTISGARH, BILASPUR
ORDER

o
No. Bilaspur, dated 29 November, 2022

14489/

Mediation/CM-38

It is hereby informed that the Hon'ble Committee to monitor the
Mediation Centres in the High Court and Subordinate Courts, under
Rule 4 of the Chhattisgarh Mediation Rules : 2015, has been pleased to
approve the names of qualified Advocates as Mediators for the purpose
of conducting mediation proceedings in the District Courts.

APPROVED PANEL OF ADVOCATE-MEDIATORS

IN THE DISTRICT COURT MEDIATION CENTRES

1316 DISTRICT NAMES OF ADVOCATE-MEDIATORS WITH CONTACT DETAILS
1. Balod (1) Shri Sunil Kumar Soni 98935-31724 |sunilsonil 724@gmail.com
(1) Shri Dinesh Yadu 96178-81000 |advocateyadu@gmail.com
(2) Ku. Deepa Soni 08863-94644 | deepasonids25@gmail.com
2. | Baloda-Bazar
(3) Shri Radheshyam Verma 79997-67293 |radheysham3205@gmail.com
(4) Shri J. K. Agrawal 08271-54420 |jagdish.k.agrawal@gmail.com
(1) Shri Awadhesh Gupta 95759-54204 | awadheshO3nov@gmail.com
Balrampur at : -
3. Ramanujgan] (2) Shri Shambhu Prasad Gupta 89595-17493 | sambhuprasad5@gmail.com
(3) Shri Murari Prasad 96177-39343 |m.p.yadav343@gmail.com
Bastar at (1) Shri Deenbandhu Rath 94255-98736 |rathab.62@gmail.com
4.
Jagdalpur | 7y Spri Surendramani Tiwari 94062-89437 g
S Bemetara (1) Shri Deepak Tiwari 62616-85416 | dipak.78tiwari@gmail.com
. . 94077-67798, .
(1) Shri Radhakrishn Gupta 92294-90298 prashantg048@gmail.com
(2) Shri Siddharth Shrivastava 96304-14490 |siddharthshrivastava60@gmail.com
6. pllaspus 94255-43750
(3) Shri Kundan Singh Thakur 77479-4533 6, kundankanchi68@gmail.com
(4) Shri Aishwarya Kumar Pandey | 83194-33844 |29425229364@gmail.com
(1) Shri Dinesh Singh Rathore 94252-60062 | dineshsinghrathore202@gmail.com
7. Dantewada
(2) Shri Harilal Degal 93996-96446 |haridegal665@gmail.com
(1) Shri S. Panjwani 93295-97839 -
(2) Shri H.R. Prajapati 08261-94459 | hrprajapati308@gmail.com
8. Dhamtari |(3) Shri Dwarka Prasad Joshi 98279-43221 |dwarkaprasadjoshi5@gmail.com

(4) Shri Kirti Shah

98271-84150

kirtishahadvocate@gmail.com

(5) Shri Narendra Kumar Sahu

94061-19596

nksahu9596 @gmail.com

/%/,

Page 1 of 5




SL.

NO. DISTRICT NAMES OF ADVOCATE-MEDIATORS WITH CONTACT DETAILS
(1) Shri Ashok Kumar Jaiswal 96302-06371 |ashokjadocate49@gmail.com
(2) Shri Shiv Shankar Singh 74890-20401 | shivshankarsingh496@gmail.com
(3) Smt. Ramkali Yadav 93995-93744 -
9. Durg
(4) Shri Sanjay Agrawal 74252-46188 -
(5) Shri Ashvani Singh 98271-16683 -
(6) Shri Prakash Swarnkar 93999-26081 -
(1) Smt. Shashikanta Rathore 34;253'353}7225 rathoreshashikanta@gmail.com
(2) Shri Dinesh Kumar Dwivedi - -
10. é?,?ng:;a (3) Shri Chhatram Yadav 98265-16219 | chhatram yadaw15121960@gmail.com
(4) Shri Mannu Lal Shrikant 97557-83848 | mannulalshrikant38092@gmail.com
(5) Shri Bhaskar Giri Goswami - -
(1) Shri J.P. Sinha 93294-40045 | advocatejpsinha@gmail.com
(2) Smt. Subha Mishra 93291-31962 | shubhamishral 626@gmail.com
11. Jashpur (3) Shri Bajrang Sharma 78040-03100 |advsharmabajrang2746(@gmail.com
(4) Shri Dilip Sinha 70049-20728 | kusinhadilip@gmail.com
(5) Shri Mukesh Ambusth 93022-74349 | mukesh.ambasthal0@gmail.com
12. | Kawardha |(1) Shri Deepak Keshari 97555-95959 | deepakkeshariadv.4959@gmail.com
13. | Kondagaon |THERE IS NO 40 HOURS MCPC TRAINED ADVOCATE MEDIATOR IN THE DISTRICT
(1) Shri K.L. Kashyap 98274-01449 -
(2) Shri B.P. Modi 98932-44200 | modibpprasadkorba@gmail.com
(3) Shri C.K. Sharma 62600-62449 | sharmanikhil0005@gmail.com
14. Korba
(4) Shri Mansingh Yadav 98271-90223 | mansingh196@gmail.com
(5) Shri R.B. Soni 93032-12889 -
(6) Shri Shaymal Malik 75661-50000 |adv.smallick@gmail.com
(1) Shri Ram Rekha Prasad Sahu 3462933-_2%61 15% Sahu.ramrekhal 23@gmail.com
(2) Shri Aadil Rashid Khan 87701-97802 |aadilrashid132@gmail.com
(3) Shri Rajendra Prasad Kushwaha gzgzg:g;gg rajendraprasad1261@gmail.com
1. Koriya at )
Baikunthpur |(4) Shri Shrawan Kumar Rajwade | 97542-39230 | Shrawan986(@gmail.com

(5) Shri Kailash Prasad Pandey

94242-57776

kailashprasadpandeykp043@gmail.com

(6) Shri Awadh Bihari Tiwari

90097-51209

awadhbiharitiwari9@gmail.com

(7) Shri Sita Ram Gupta

95755-51200

angelhousejanakpur79@gmail.com
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NO. DISTRICT NAMES OF ADVOCATE-MEDIATORS WITH CONTACT DETAILS
(1) Shri Narayana Singh Thakur 96444-60191 |nsnarayanthakur@gmail.com
16. | Mahasamund | (2) Shri Shailendra Kumar Sharma %ggg:gggg’ ssmahasamun19@gmail.com
(3) Shri Krishna Kumar Verma 98269-22132 -
17. Mungeli | (1) Rajnikant Singh Thakur 99265-32133 | thakur.rajnikantsingh@gmail.com
(1) Ms. Khutija Khan 94255-72325 |rifatkhan472@gmail.com
(2) Shri Dhaniram Banjare %1%%323153%23 dhaniramconstitution@gmail.com
18, Raigarh (3) Shri Santosh Mishra 99261-78995 | santoshmishrargh4@gmail.com
(4) Shri Lal Bahadur Rathor 99265-58722 |lalbahadurrathorel @gmail.com
(5) Shri Shankhdeo Mishra 98935-69838 -
(6) Shri A.K. Singh 78984-71255 |ak2527699@gmail.com
(1) Shri Sanjay Poptani 94252-03668 |advsanjaypoptani@gmail.com
(2) Shri Ashutosh Dubey 98261-78379 |advocate.ashudubey@gmail.com
(3) Ku. Pravin Arora 94252-06299 -
(4) Shri Shiv Kumar Chandrakar | 99930-93056 |shiv.chandrakar94@gmail.com
(5) Shri Rakesh Shukla 98264-52388 |rakeshshukla.adv28@gmail.com
(6) Shri Amar Gurubakshani 93017-45626 |ns41144@gmail.com
(7) Shri Asif Ahmad Siddiqui 99771-15842 |asifsiddiquil054@gmail.com
(8) Shri Shyamlal Adwani 98274-00907 |shyamadwani.sa@gmail.com
(9) Ku. Urvashi Agrawal 93018-16968 |urrashiagrawal552@gmail.com
(10) Shri Sudhanshu Shekhar Shukla | 98271-96697 |ssshuklaadvocte28@gmail.com
(11) Smt. Usha Dubey 94077-86520 -
19. Raipur

(12) Shri Saiyad Zakir Ali

98266-25782

adv.zakirali99@gmail.com

(13) Shri Sashikant Sharma

98279-34707

adv.SHashikantsharma@gmail.com

(14) Smt. Achala Shrivastav

93004-03564

aachalal507 @gmail.com

(15) Smt. Kiran Tiwari

81200-77644

kiransharma@gmail.com

(16) Shri Koshram Sahu

99266-61819,
99265-61819

sahukoshramsahu@gmail.com

(17) Shri Sajendra Kumar Pandey

98261-26092

sjkpandey28@gmail.com

(18) Shri Satyendra Singh Thakur

98271-13223

satendrathakur03@gmail.com

(19) Shri Diwakar Sinha

93002-02620

dnsinha@gmail.com

(20) Shri Vashisth Kumar Sharma

98937-55049

vashisthsharma49@gmail.com

(21) Shri M. Yunus Memon

99811-31565

yunusmemon360@gmail.com

(22) Shri Rajendra Sharma

99075-56824

rejendrasharma6824@gmail.com
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1316 DISTRICT NAMES OF ADVOCATE-MEDIATORS WITH CONTACT DETAILS
(1) Shri Devdhar Sahu 81207-96976 |devdharsahu68@gmail.com
(2) Shri V.P. Sao 93017-32412 |vishnuprasadsaol959@gmail.com
20. | Rajnandgaon
(3) Shri Gajendra Bakshi 98271-84147 |bakhashigajendral3@gmail.com
(4) Shri N.K. Thakur 94252-40407 | shiv.nkthakur@gmail.com
(1) Shri Sushil Kumar Nigam 87708-57875 | Sushilnigam145@gmail.com
(2) Shri Anjeev Kumar Singh 94242-65711 |anjivkumarsingh@gmail.com
21. Surajpur
(3) Shri V.N. Tiwari 97545-01037 | Vijaynathtiwari639@gmail.com
(4) Shri Dhananjay Gupta 84355-70527 |dkgupta8435570527@gmail.com
(1) Shri P.R. Kashyap 94255-80253 |r371971@gmail.com
» Surguja at (2) Shri N.P. Singh 79743-75754 |npsingh26344@gmail.com
Ambikapur | 3y ¢, K K. Sinha 97546-74746 | sinhakk8@gmail.com
(4) Shri R.N. Prasad 99938-22397 |mpol 129@gmail.com
(1) Shri Bhuneshwar Singh Thakur | 97521-12393 | bhuneshwarsingh2323@gmail.com
23. Kanker
(2) Shri Deepak Biswas 94242-75774 | biswasdeepak774@gmail.com
R
IND KUMAR VERMA)
REGISTRAR GENERAL
3 B LA—
No. _ 414489 / Bilaspur, dated mvember, 2022

Mediation/CM-38

Copy forwarded to :-

(1) Additional Registrar-cum-Principal Private Secretary to Hon'ble the Chief Justice, High Court

of Chhattisgarh, Bilaspur for kind information of his Lordship.

Private Secretary to Hon'ble Shri Justice Goutam Bhaduri, High Court of Chhattisgarh,
Bilaspur for kind information of his Lordship.

2

Private Secretary to Hon'ble Shri Justice Sanjay K. Agrawal, High Court of Chhattisgarh,
Bilaspur for kind information of his Lordship.

Private Secretary to Hon'ble Shri Justice P. Sam Koshy, High Court of Chhattisgarh,
Bilaspur for kind information of his Lordship.

)
(4)

Private Secretary to Hon'ble Shri Justice Sanjay S. Agrawal, High Court of Chhattisgarh,
Bilaspur for kind information of his Lordship.

Private Secretary to Hon'ble Shri Justice Arvind Singh Chandel, High Court of Chhattisgarh,
Bilaspur for kind information of his Lordship.

Private Secretary to Hon'ble Shri Justice Parth Prateem Sahu, High Court of Chhattisgarh,
Bilaspur for kind information of his Lordship.

(5)
(6)
(7)

Private Secretary to Hon'ble Smt. Justice Rajani Dubey, High Court of Chhattisgarh,
Bilaspur for kind information of her Ladyship.

(8)
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(9) Private Secretary to Hon'ble Shri Justice Narendra Kumar Vyas, High Court of Chhattisgarh,
Bilaspur for kind information of his Lordship.

(10) Private Secretary to Hon'ble Shri Justice Naresh Kumar Chandravanshi, High Court of Chhattisgarh,
Bilaspur for kind information of his Lordship.

(11) Private Secretary to Hon'ble Shri Justice Deepak Kumar Tiwari, High Court of Chhattisgarh,
Bilaspur for kind information of his Lordship.

(12) Private Secretary to Hon'ble Shri Justice Sachin Singh Rajput, High Court of Chhattisgarh,
Bilaspur for kind information of his Lordship.

(13) Private Secretary to Hon'ble Shri Justice Rakesh Mohan Pandey, High Court of Chhattisgarh,
Bilaspur for kind information of his Lordship.

(14) Private Secretary to Hon'ble Shri Justice Radhakishan Agrawal, High Court of Chhattisgarh,
Bilaspur for kind information of his Lordship.

(15) Private Secretary to Registrar General, High Court of Chhattisgarh, Bilaspur for information.

(16) Director, Chhattisgarh State Judicial Academy, High Court of Chhattisgarh, Bilaspur for information.

(17) Registrar (Vigilance/l. & E./S. & A. Cell/Judicial/Ministerial), High Court of Chhattisgarh,
Bilaspur for information.

(18) Registrar (Computerization)-cum-Central Project Co-ordinator, E-Courts Mission Mode
Project, High Court of Chhattisgarh, Bilaspur for information.

(19) Officer on Special Duty, High Court of Chhattisgarh, Bilaspur for information.
(20) District & Sessions Judges of all the districts, for information and necessary action.
(21) All Joint Registrars, High Court of Chhattisgarh, Bilaspur for information.

(22) Additional Registrar (Judicial/D.E./Admn./Works/Vigilance/D.E.(Appeal), High Court of
Chhattisgarh, Bilaspur for information.

(23) Secretary, High Court Legal Services Committee, High Court of Chhattisgarh, Bilaspur
for information.

(24) Member-Secretary, Chhattisgarh State Legal Services Authority, Vidhik Sewa Marg,
Bilaspur for information.

(25) Budget Officer, High Court of Chhattisgarh, Bilaspur for information.

(26) Accounts Officer, High Court of Chhattisgarh, Bilaspur for information.

(27) Deputy Registrar (Confidential/Checker/Civil/Central Filling/D.E.), High Court of Chhattisgarh,
Bilaspur for information.

(28) Assistant Registrar/ Court Manager/ Section Officer/ In-charge, Accounts/ Budget/
Complaint/ District Establishment/ Establishment/ 1. & E./ Mediation Centre/ Pension/
Protocol/ Record Room (Admn.)/ O/o R.G./ S. & A. Cell/ Vigilance/ Works Section, High
Court of Chhattisgarh, Bilaspur for information and necessary action.

(29) In-charge, NIC High Court Computer Cell, High Court of Chhattisgarh, Bilaspur with a
direction to upload this Order in the official web-site of this High CQurt.

= \ 7,/&7’/ / (}/7/
74 ﬁﬂ\\\\ -

(BALRAM PRASAD VERMA)
Registrar (S. & A.)-cum-Incharge
(Mediation)
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